C.No.VIli/48/07/2018-CC(P).

To:

OFFICE OF THE CHIEF COMMISSIONER OF CUSTOMS

i 1, Rfcosw Vs, s, emfed-620 001
NO.1 WILLIAMS ROAD, CANTONMENT, TIRUCHIRAPPALLI- 620 001

Tel No.0431-2416255, Fax No.0431-2416155 Email: ccuprev-custrichy@nic.in

Date: 03.01.2019

The Director General. Narcotics Control Bureau,
Ministry of Home Affairs, West Block, No. 1,
Wing No. 5 R.K. Puram, New Delhi- 1100686.

The Director General,

Directorate of Revenue Intelligence,
'D'Block, |.P. Bhawan, I.P. Estate,
New Delhi - 110002.

The Director General,

Directorate General of Central Excise Intelligence,
West Block VIll, Wing No. VI, 2" Floor,

R.K. Puram, New Delhi - 1100 66.

The Commissioner,

Directorate of Legal Affairs,

4th Floor, Rajendra Bhawan, 21 0,

Deendayal Upadhyay Marg, New Delhi- 110002.

The Additional Director General,

Directorate General of Systems Risk Management Division,
13, Sir Vithaldas Thackersey Marg, Opp. Patkar Hal,
New Marine Lines, Mumbai - 400 020. :

All Chief Commissioners/Principal Commissioners/Commissioners, Customs,

Customs (Prev),Central Excise, Central Excise (Audit), Service Tax, Service
Tax (Audit) and LTUs..

Sir/Madam,

Sub:- Legal verification of AEQ applicants under AEOQ program - Reg.
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Kind reference is invited to the Board’s Circular No. 33/2016-Customs dated

22.07.2017 and Circular No. 03/2018-Customs dated 17
subject matter. -01.2018 on the above






